CENTRAL ADMINISTRATIVE TRIBUNAL
CHANDIGARH BENCH

O.A. No.60/817/2020 Date of decision: 02.11.2020
M.A. No.60/1145/2020

CORAM: HON'BLE MR. SANJEEV KAUSHIK, MEMBER (J).

HON’BLE MRS. AJANTA DAYALAN, MEMBER (A).

Balwinder Singh, age 56 years, S/o Late Sh. Piara Singh,
working as Assistant Education Officer-I (substanively TGT
(PTI), O/o District Education Officer, adjoining Church,
Sector-19, U.T. Chandigarh, R/o #5287-B, Sector-38
West, Chandigarh-160036 (Group C).

Rajeshwar Kumar, age 57 years, S/o Late Sh. Mam Raj
Sharma, working as Assistant Education Officer-II
(substanively TGT (PTI), O/o District Education Officer,
adjoining Church, Sector-19, U.T. Chandigarh, R/o #516,
Sector-7/B, Chandigarh-160019. Group C.

Bharti Vandna, age 50 years, W/o Sh. V. Kaushik, working
as Incharge/Head Mistress (substantively TGT Fine Arts)
Govt. Model High School, Manimajra, R/o # 5433, Modern
Housing Complex, Sector-13, Manimajra, Chandigarh.
Group C.

Dharambir Singh, age 55 years, S/o Late Sh. Baru Ram,
working as Director Physical Education, Govt. Model Senior
Secondary School, Sector-26, Timber Market, Chandigarh,
R/o #2360, Sector-19, Chandigarh-160019. Group C.

...APPLICANTS

BY: SH. BARJESH MITTAL, COUNSEL FOR THE

APPLICANTS.

VERSUS

1. Union Territory, Chandigarh Administration, through its
Secretary Education, U.T. Civil Secretariat, Deluxe
Building, Sector-9, Chandigarh-160009.

2. Director of School Education, Chandigarh Administration
(School-1  Branch), Deluxe Building, Sector-9,
Chandigarh-160009.

3. District Education Officer, adjoining Church, Sector-19,

U.T. Chandigarh-160019.

...RESPONDENTS



ORDER (Oral
SANJEEV KAUSHIK, MEMBER (3):-

1. At the very outset, learned counsel for the applicants
seeks permission to withdraw this O.A. enabling him to file
a fresh one, on the same cause of action by impugning the
subsequent order which has been passed by the
respondents after filing of the present petition.

2. Ordered accordingly. M.A. also stands disposed of

accordingly.
(AJANTA DAYALAN) (SANJEEV KAUSHIK)
MEMBER (A) MEMBER (J)

Date: 02.11.2020.
Place: Chandigarh.

\KRI



